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the firm from 197172 onwards as under:—
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Year - - Indian Airlines Air India
) Ra. Rs.
:hi--;n 90,92,150° 00 52,58,000"00 *
1972-73 24,14,464°62 26,92,000° 00
1973-74 22,88,129° 79 19,77,000° 00
197475 57.18,915°93 73.m.nut\:m
197576 97,78.976 4v 1115,79,000° 00
1976-77 1,08,14,298- 48 1,12,19,000° 00
1977-78 1.77.08,991° 40 2,55,67,000° 00
1978-<Jan. 79 57,80,255° 6} 2,20.28,000° 00

Merger of Agriculture Finance Cor.
porations with Agricalture Reflnance
Corporations

6300. SHRI VAYALAR RAVI: Will
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state:

(a) whether Government have got
any plans to merge the Agriculture
Finance Corporations with the Agri-
culture Refinance Corporations; and

(b) 'i2 so0, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY ' OF FINANCE (SHRI
 ZULFIQUARULLA)* (a) '‘and (b) No,
8ir, ' However, the Reserve Bank of
Indis have constituted a committee to
review the exlsting arrangements for
institutional credit for agricultural
snd - rural deveélopment Including
operations : of Agricultural Refinance
snd Development Corporation and the
services provided by the Agricultural
Finence Corporation.
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Distribiition of Imperted Edible Olis
' 6303, SHRIMAT! MOHSINA KID.
WAL Wil tHe Minister of - COM.

MERCE, CIVIL SUPFLIES AND CO-

OPERATION be pleased to state;
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(¢c) the names of private parties
importing this oil and what shafl be~
their disposal of the same?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIES AND COOPERATION
(SHRI KRISHNA KUMAR GOYAL):
(a) to (c). The import of all edible
oils/cilseeds has been canalised
through S.T.C. with effect from
2121078, The quantity of edible oils
to be imported during 1978.80 by the
S.T.C. would be determined from
time to time in the context of the
various relevant factors including de-
mand and indigenous availability of
oils. As regards the distribution, the
requirements of imported edible
oils by the vanaspati industry and by

are already being met satisfactorily
through the ST.C. As regards the
other consumers, the present arrange-





